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                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 
 
 
NOTE:CM APPL.16401/2025 SHALL BE TAKEN UP ALONGWITH LPA-809/2024 LISTED AT ITEM NO.05 
 
 
 
 
 
 
 

COURT NO. 37  
DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 
     HON’BLE MR. JUSTICE TEJAS KARIA 
 
 
 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 
       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   
 
cmmridulasharma.dhc@gov.in  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FRESH MATTERS & APPLICATIONS 

119 W.P.(C)-3467/2025 
CM APPL. 16256/2025 

FERTICITY IVF CLINICS PRIVATE LIMITED  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 28, DELHI 
  

PARITOSH JAIN  

 OTHER DETAILS OF ADVOCATES: 
AJA LEGAL(AJALEGALS@GMAIL.COM)(1142747204)(PETITIONER) 
AJA LEGAL(AJALEGALS@GMAIL.COM)(1142747204)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

120 W.P.(C)-3468/2025 
CM APPL. 16257/2025 

FERTICITY IVF CLINICS PRIVATE LIMITED  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 28, DELHI 
  

PARITOSH JAIN  

 OTHER DETAILS OF ADVOCATES: 
AJA LEGAL(AJALEGALS@GMAIL.COM)(1142747204)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

121 W.P.(C)-3472/2025 
CM APPL. 16262/2025 

MOHD ATHAR ANJUM  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 28, DELHI 
  

PARITOSH JAIN  

 OTHER DETAILS OF ADVOCATES: 
AJA LEGAL(AJALEGALS@GMAIL.COM)(1142747204)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
122 ITA-75/2022 USHA MAHAJAN  

V/s INCOME TAX OFFICER, WARD 60(3), NEW DELHI 
  

AJAY KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AJAY KUMAR, ABHINAV DIXIT, AVINISH 
SAURABH(AJAYKUMAR.SUPREMECOURT@GMAIL.COM)(9910588322)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT) 
SHAANT RAWAT(SHAANRAWAT28@GMAIL.COM)()(RESPONDENT) 

 

123 W.P.(C)-12772/2024 
CM APPL. 53199/2024 

SYNOD FARMS AND INFRA DEVELOPERS PRIVATE LIMITED  
V/s CHIEF COMMISSIONER OF INCOME TAX CENTRAL, DELHI & ANR. 
  

TANVEER ZAKI  

 OTHER DETAILS OF ADVOCATES: 
PIYUSH KAUSHIK(ANSARI_RBS@YAHOO.COM)(9811310355)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
mailto:cmmridulasharma.dhc@gov.in�
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                COURT NO. 38  
HON'BLE MR.JUSTICE YASHWANT VARMA 
HON'BLE MR.JUSTICE NAVIN CHAWLA 
HON'BLE MR.JUSTICE C.HARI SHANKAR  
 

 
CLICK HERE TO JOIN VC 
  
https://delhihighcourt.webex.com/meet/dhcecourtvc11 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
cmrajeevkumar.dhc@gov.in  
rajesh.malhotra@dhc.nic.in  
cmpraveenkumar.dhc@gov.in 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FRESH MATTERS & APPLICATIONS 

1 CM APPL. 16448/2025 
In W.P.(C)-10363/2021 
(Disposed off case) 

LALIT SHARMA AND ORS  
V/s UNION OF INDIA AND ORS 
  

LALIT SHARMA, SUMIT MISRA, 
PARMESH BALI, DINESH SHARMA, 
ASHISH, AVADH BIHARI KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES: 
M C PREMI(MEHARCHANDPREMI@GMAIL.COM)(9818121512)(PETITIONER) 
SOUTH DISTRICT, GOVT OF NCT OF DELHI(DCSOUTH@HUB.NIC.IN)()(RESPONDENT) 
ROUSE AVENUE DISTRICT COURT BAR ASSOCIATION(EXECUTIVE.RABA@GMAIL.COM)()(RESPONDENT) 
BAR COUNCIL OF DELHI(BARCOUNCILOFDELHI@REDIFFMAIL.COM)()(RESPONDENT) 
UMESH JOSHI(ADVUMESHJOSHI@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
SUMIT MISRA(ADVSUMITMISRA@GMAIL.COM)(9871166013)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
PARMEESH BALI AND MANAV 
BHALLA(PARMESHBALI.ADVOCAATE@GMAIL.COM)(9868111965)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
DIDNESH SHAJRMA(SANYAM@KHETARPAL.CO.IN)(9971666803)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
ASHISH (ASHISHCHANDRA339@GMAIL.COM)(9540557294)(PETITIONER) 
AVADH BIHARI KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(RESPONDENT) 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc11�
mailto:cmrajeevkumar.dhc@gov.in�
mailto:cmrajeshmalhotra@dhc.nic.in�
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                COURT NO. 38  
            DIVISION BENCH-III  

HON'BLE MR.JUSTICE YASHWANT VARMA 
HON'BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 
 

 
CLICK HERE TO JOIN VC 
  
https://delhihighcourt.webex.com/meet/dhcecourtvc11 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
cmrajeevkumar.dhc@gov.in  
 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
96 RFA(COMM)-157/2025 

CM APPL. 16449/2025 
CM APPL. 16450/2025 
CM APPL. 16451/2025 
CM APPL. 16452/2025 

DEEPANSHU SHARDA  
V/s AMARJIT SINGH KHURANA & ANR. 
  

ASHOK SHARMA  

 OTHER DETAILS OF ADVOCATES: 
ASHOK SHARMA & ASSOCIATES(AFORASFORS@GMAIL.COM)(9810886942)(PETITIONER) 
ARJUN SINGH()(9899498684)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
97 FAO(OS) (COMM)-172/2023 

CM APPL. 43016/2023 
WITH FAO(OS) (COMM) 40/2024 
FAO(OS) (COMM) 41/2024 

INDIAN OIL CORPORATION LIMITED  
V/s MAN INDUSTRIES (INDIA) LIMITED 
  

PALAK NENWANI, AMRITA 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
JURIS CORP(DELHIDR@JELEX.COM)(9871321020)(PETITIONER) 
MAN INDUSTRIES (INDIA) LIMITED(CS@MANINDS.ORG)()(RESPONDENT) 
AMRITA SINGH (AMRITASINGH.ADV@GMAIL.COM)(8860008286)(PETITIONER) 

 

98 FAO(OS) (COMM)-40/2024 
WITH FAO(OS) (COMM) 172/2023 

AIR FORCE NAVAL HOUSING BOARD  
V/s UMAXE PROJECTS PVT LTD 
  

YOGINDER HANDOO  

 OTHER DETAILS OF ADVOCATES: 
YOGINDER HANDOO(MAIL@HANDOOANDHANDOO.COM)(9873189062)(PETITIONER) 
AIR FORCE NAVAL HOUSING BOARD(DIRECTORGENERAL@AFNHB.ORG)()(PETITIONER) 
UMAXE(UMAXE2007@GMAIL.COM)()(RESPONDENT) 

 

 
 
NOTE:CM APPL.16218/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-14788/2024  LISTED AT ITEM NO.37 
 
NOTE:CM APPL.16214/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13869/2021  LISTED AT ITEM NO.46 
 
NOTE:CM APPL.16421/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-8433/2024  LISTED AT ITEM NO.35 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc11�
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COURT NO. 42  
DIVISION BENCH- IV 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 
   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 
 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  
 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 
Meeting No. 1669 92 0249 
 
 
Join from a video conferencing system or application 
Dial: 
 
dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 
 
You can also dial 210.4.202.4 and enter your meeting number. 
 
Join by phone 
Access Code: 1669 92 0249 
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
courtmaster@pmsingh.in 

      

  
 
 
NOTE: Counsels and Litigants may send their apperances through the following  
      link/form. This form shall be available during Court hearing days 
      from 09:00 A.M – 04:30 P.M.. 
 

ITEM 
NUMBER 

https://forms.gle/LszUZHy9YMBfTrAu7  
 

                

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
66 LPA-852/2023 

CM APPL. 67516/2023 
CM APPL. 44489/2024 

ALCHEMIST HEALTHCARE LIMITED & ORS.  
V/s UNION OF INDIA & ORS. 
  

ARVEEN SEKHON  

 OTHER DETAILS OF ADVOCATES:  

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
67 FAO (COMM)-80/2025 

CM APPL. 16453/2025 
CM APPL. 16454/2025 
CM APPL. 16455/2025 

M/S SATYA PARKASH AND BROTHERS (P) LTD.  
V/s UNION OF INDIA 
  

ASEEM MEHROTRA  

 OTHER DETAILS OF ADVOCATES: 
ASEEM MEHROTRA(MEHROTRA_ASEEM@YAHOO.CO.IN)(9811062351)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
68 FAO(OS) (COMM)-182/2022 

CM APPL. 31553/2022 
CM APPL. 48614/2024 
CM APPL. 4897/2025 
WITH FAO(OS) (COMM) 155/2023 

MR AMRISH GUPTA  
V/s GURCHAIT SINGH CHIMA DECEASED THROUGH LR 
AND WIDOW MRS DALJEET KAUR CHIMA 
  

ASHUTOSH GUPTA, KANHAIYA 
SINGHAL 

 

 OTHER DETAILS OF ADVOCATES: 
ASHUTOSH GUPTA, GAURAV RANA, HARSHIT 
GARG(ASHUTOSH@INDOLEGALSERVICES.IN)(9871433339)(PETITIONER) 
GURCHAIT SINGH CHIMA(SPKWIRE@GMAIL.COM)()(RESPONDENT) 
AMRISH GUPTA (AMRISHGUPTA@YAHOO.COM)(0)(PETITIONER) 
KANHAIYA SINGHAL(ADV.SINGHAL@GMAIL.COM)(9212424765)(RESPONDENT) 
ASHUTOSH GUPTA(ASHUTOSH@INDOLEGALSERVICES.COM)(9871433339)(PETITIONER) 
KANHAIYA SINGHAL(ADV.SINGHAL@GMAIL.COM)(0)(RESPONDENT) 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
https://forms.gle/LszUZHy9YMBfTrAu7�
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69 FAO(OS) (COMM)-155/2023 
CM APPL. 38160/2023 
CM APPL. 49853/2023 
CM APPL. 48605/2024 
CM APPL. 4878/2025 

SEEMA GUPTA  
V/s SUNNY TALWANI 
  

ASHUTOSH GUPTA, KANHAIYA 
SINGHAL 

 

 OTHER DETAILS OF ADVOCATES: 
ASHUTOSH GUPTA(ASHUTOSH@INDOLEGALSERVICES.COM)(9871433339)(PETITIONER) 
CHANDER TALWANI(CHANDER.TALWANI@GMAIL.COM)()(RESPONDENT) 
ASHUTOSH GUPTA , GAURAV 
RANA(ASHUTOSH@INDOLEGALSERVICES.COM)(9871433339)(PETITIONER) 
CHANDER TALWANI(CHANDER.TALWANI@GMAIL.COM)()(RESPONDENT) 
KANHAIYA SINGHAL(ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER) 
AMRISH GUPTA (AMRISHGUPTA@YAHOO.COM)(0)(PETITIONER) 
KANHAIYA SINGHAL(ADV.SINGHAL@GMAIL.COM)(9212424765)(RESPONDENT) 
ASHUTOSH GUPTA(ASHUTOSH@INDOLEGALSERVICES.COM)(9871433339)(PETITIONER) 
KANIYA SINGHAL(ADV.SINGHAL@GMAIL.COM)(0)(RESPONDENT) 

 

70 W.P.(C)-7548/2023 
CM APPL. 29271/2023 

SOURABH BHUTANI  
V/s REGISTRAR OF COOPERATIVE SOCIETIES & ANR. 
  

ABHISHEK GUPTA  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK (ABHISHEKG86@GMAIL.COM)(9999915051)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
RCOOP@NIC.IN)(9868250806)(RESPONDENT) 
NEELKANTH APARTMENTS(NEELKANTH.APARTMENTS.ROHINI@GMAIL.COM)()(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
71 W.P.(C)-4430/2023 

CM APPL. 17014/2023 
CM APPL. 9327/2025 
WITH W.P.(C) 4432/2023 
W.P.(C) 4493/2023 
W.P.(C) 11729/2023 

THE BOEING COMPANY  
V/s ASSISTANT COMMISSIONER OF INCOME TAX, CIRCLE 1 
1 2, INTERNATIONAL TAXATION & ORS. 
  

ANURADHA DUTT, SUNIL KUMAR 
AGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
ANURADHA DUTT(ADMIN@DMD.LAW, SACHIT.JOLLY@DMD.LAW)(9910044138)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
SACHIT JOLLY(SACHIT.JOLLY@DMD.LAW)(0)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
SUNIL AGARWAL(SKAMUM1986@GMAIL.COM)(9871300622)(RESPONDENT) 

 

72 W.P.(C)-11729/2023 
CM APPL. 45816/2023 

THE BOEING COMPANY   
V/s ASSISTANT COMMISSIONER OF INCOME TAX & ORS. 
  

ANURADHA DUTT  

 OTHER DETAILS OF ADVOCATES: 
ANIRUDH WADHWA(ADMIN@DMD.LAW, 
SACHIT.JOLLY@DMD.LAW)(9910044138)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
DELHI.DCIT.IT1.1.2@INCOMETAX.GOV.IN)()(RESPONDENT) 
INCOME TAX(DELHI.DCIT.IT3.1.1@INCOMETAX.GOV.IN, 
DELHI.CIT.IT1@INCOMETAX.GOV.IN)()(RESPONDENT) 
INCOME TAX(DELHI.CIT.IT3@INCOMETAX.GOV.IN)()(RESPONDENT) 

 

73 W.P.(C)-4432/2023 
CM APPL. 17018/2023 
CM APPL. 9335/2025 

THE BOEING COMPANY  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE 1 
1 2, INTERNATIONAL TAXATION & ORS. 
  

ANURADHA DUTT, SUNIL KUMAR 
AGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
ANURADHA DUTT(ADMIN@DMD.LAW, SACHIT.JOLLY@DMD.LAW)(9910044138)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
SUNIL AGARWAL(SKAMUM1986@GMAIL.COM)(9871300622)(PETITIONER) 
SACHIT JOLLY(SACHIT.JOLLY@DMD.LAW)(0)(RESPONDENT) 

 

74 W.P.(C)-4493/2023 
CM APPL. 17183/2023 

BOEING SINGAPORE TRAINING AND FLIGHT SERVICES PTE. 
LTD.  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE 1 
1 2, INTERNATIONAL TAXATION & ANR. 
  

ANURADHA DUTT  

 OTHER DETAILS OF ADVOCATES: 
ANURADHA DUTT(ADMIN@DMD.LAW, SACHIT.JOLLY@DMD.LAW)(9910044138)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

            
NOTE:CM APPL.16219 & 16246/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-7067/2024  LISTED AT ITEM NO.40 
NOTE:CM APPL.16216-17/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-12697/2024  LISTED AT ITEM NO.48 
NOTE:CM APPL.16215/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-7039/2024  LISTED AT ITEM NO.38 
NOTE:CM APPL.16423 & 16435 /2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-7035/2024  LISTED AT ITEM NO.37 
NOTE:CM APPL.16424/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-4950/2023  LISTED AT ITEM NO.20 
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COURT NO. 04 

                HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON'BLE MS.JUSTICE SHALINDER KAUR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
akhil.saxena@dhc.nic.in  
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
5 CM APPL. 16444/2025 

In W.P.(C)-1976/2020 
WITH W.P.(C) 3717/2022 

PRADEEP KUMAR  
V/s UNION OF INDIA AND ANR. 
  

ALAMGIR AND 
ASSOCIATES, GURU 
DUTT SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
ALAMGIR AND ASSOCIATES()(9811483438)(PETITIONER) 

 

 
 
 
 
 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:akhil.saxena@dhc.nic.in�
https://forms.gle/k1o4ruPqPt5hgFQJ9�
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                COURT NO. 04 
       DIVISION BENCH-V 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
dhc.court2102@gmail.com 
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FRESH MATTERS & APPLICATIONS 

90 RFA(COMM)-152/2025 
CM APPL. 15797/2025 
CM APPL. 15798/2025 
CM APPL. 15799/2025 
CM APPL. 15800/2025 

VIRENDER KUMAR  
V/s SMT. REKHA BHAYANA & ANR. 
  

SHEKHAR PRIT JHA  

 OTHER DETAILS OF ADVOCATES: 
SHEKHAR PRIT JHA(SPJHA27@YAHOO.COM)(9811009625)(PETITIONER) 
SHEKHAR PRIT JHA(SPJHA27@YAHOO.COM)(9811009625)(PETITIONER) 
SAVIOUR(SAVIOUR.LAWYERU@GMAIL.COM)(0)(RESPONDENT) 
SAVIOUR LAW(SAVIOUR.LAWYERU@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
91 W.P.(C)-7056/2023 

CRL.M.(BAIL) 1548/2023 
RAKESH BABU  
V/s UNION OF INDIA & ORS 
  

VINAY KUMAR AHERODIYA, VINAY 
KUMAR AHERODIYA 

 

 OTHER DETAILS OF ADVOCATES: 
VINAY KUMAR()(9079363935)(PETITIONER) 
HSHSO(HSHSO@NIC.IN, EDPDTE@BSF.NIC.IN, MNCFTR@BSF.NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
VINAY AHRODIA(AHRODIAVINAY95@GMAIL.COM)()(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

92 W.P.(C)-16596/2023 PUSHPENDER  
V/s DIRECTORATE GENERAL, INDO TIBETAN BORDER POLICE 
FORCE & ANR. 
  

G.M PADMA PRIYA  

 OTHER DETAILS OF ADVOCATES:  
END(AFTER NOTICE MATTER) 

93 W.P.(C)-7720/2020 KULDEEP  
V/s UNION OF INDIA AND ORS 
  

MAHESH KUMAR BHARDWAJ  

 OTHER DETAILS OF ADVOCATES: 
KULDEEP(KULDEEPIB@YAHOO.COM )(9911509050)(RESPONDENT) 
KULDEEP (KULDEEPIB@YAHOO.COM)(9911509050)(PETITIONER) 
MAHESHBHARDWAJ(MAHESHKB75@GMAIL.COM)(9958076980)(PETITIONER) 
M K BHARDWAJ (MAHESHKB75@GMAIL.COM)(9210951550)(PETITIONER) 
UNION OF INDIA AND ORS(MOHAMMEDMUQEEM@GMAILCOM)(9999864964)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
 
 
 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:dhc.court2102@gmail.com�
https://forms.gle/k1o4ruPqPt5hgFQJ9�
mailto:MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)�
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FOR DISPOSAL 
94 CONT.CAS(C)-1050/2024 

WITH W.P.(C) 8566/2011 
W.P.(C) 3323/2012 
W.P.(C) 2737/2013 

B P SHARMA AND ORS  
V/s GIRIDHAR ARAMANE AND ORS 
  

SHIVANSHU BHARDWAJ  

 OTHER DETAILS OF ADVOCATES: 
SHIVANSHU BHARDWAJ(CONTACT.SHIVANSHUBHARDWAJ@GMAIL.COM)(9958864562)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

95 W.P.(C)-8566/2011 
CM APPL. 3925/2012 
CM APPL. 6150/2012 
CM APPL. 18226/2012 
CM APPL. 34409/2020 
CM APPL. 11088/2022 
CM APPL. 56200/2022 
CM APPL. 70515/2024 
WITH W.P.(C) 3323/2012 
W.P.(C) 2737/2013 

BP SHARMA AND ORS  
V/s UOI AND ORS 
  

AK BEHERA, ABHAYA KUMAR BEHERA, 
PARV GARG, SHIVANSHU BHARDWAJ, 
FAZAL AHMAD, RAGHVENDER 
PANDEY, MK BHARDWAJ, FAZAL 
AHMED, CAV, NAMRATA SINGH, 
SAQIB, PARV GARG, AMARENDRA 
PRATAP SINGH, JAGRATI SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
ABHAYA K BEHERA(INFO@AKBONLINE.COM)(9810022498)(PETITIONER) 
ABHAYABEHERA(INFO@AKBONLINE.COM)(9810022498)(PETITIONER) 
VIANYGARGIN(VIANYGARGIN@YAHOO.COM)()(RESPONDENT) 
MOHD MUQEEM (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
LEX SOLICITOUS(OFFICE@LEXSOLICITOUS.IN)(9810138144)(RESPONDENT) 
AKBOLINE(INFO@AKBONLINE.COM, HVSCGSCDHC@GMAIL.COM)()(RESPONDENT) 
SHIVANSHU BHARDWAJ(CONTACT.SHIVANSHUBHARDWAJ@GMAIL.COM)(9958864562)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
VIANYGARGIN(VIANYGARGIN@YAHOO.COM, INFO@AKBONLINE.CO, 
OFFICE@LEXSOLICITORS.IN)()(RESPONDENT) 
AMARENDRA PRATAP SINGH(AMARENDRAPRATAPSINGH@GMAIL.COM)()(RESPONDENT) 
SHIVANSHU BHARDWAJ(CONTACT.SHIVANSHUBHARDWAJ@GMAIL.COM)(9958864562)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
PARV GARG(OFFICE@LEXSOLICITOUS.IN)(9810138144)(PETITIONER) 
AMARENDRA PRATAP SINGH(AMARENDRAPRATAPSNGH@GMAIL.COM)(9776370195)(PETITIONER) 
AMARENDRA PRATAP SINGH(AMARENDRAPRATAPSNGH@GMAIL.COM)(9776370195)(PETITIONER) 
JAGRATI SINGH(ADVOCATEJAGRATI111@GMAIL.COM)(9250208553)(PETITIONER) 

 

96 W.P.(C)-3323/2012 
CM APPL. 7064/2012 
CM APPL. 7066/2012 
CM APPL. 8292/2012 

SUKHVINDER SINGH AND ANR  
V/s UNION OF INDIA AND ORS 
  

A.K.BEHERA, FZAL AHMED, MK 
BHARDWAJ, PARV GARG 

 

 OTHER DETAILS OF ADVOCATES: 
PARV GARG(OFFICE@LEXSOLICITOUS.IN)(9810138144)(RESPONDENT) 

 

97 W.P.(C)-2737/2013 
CM APPL. 5164/2013 
CM APPL. 14278/2013 

SUKHVINDER SINGH & ORS.  
V/s UNION OF INDIA & ORS. 
  

A.K. BEHERA & COMPANY, M.K. 
BHARDWAJ, JAGRATI SINGH, PARV 
GARG 

 

 OTHER DETAILS OF ADVOCATES: 
JAGRATI SINGH(ADVOCATEJAGRATI111@GMAIL.COM)(9250208553)(PETITIONER) 
PARV GARG(OFFICE@LEXSOLICITOUS.IN)(9810138144)(RESPONDENT) 

 

98 W.P.(C)-4153/2018 SHRI PANKAJ AGGARWAL  
V/s UNION OF INDIA AND ORS. 
  

PREETI SINGH, DEV P BHARDWAJ, 
SHANKER RAJU 

 

 OTHER DETAILS OF ADVOCATES: 
PREETI SINGH()(9910871141)(PETITIONER) 
SHANKER RAJU(RAJUSHANKER59@GMAIL.COM)(9811194174)(PETITIONER) 

 

99 W.P.(C)-10980/2023 
CM APPL. 42546/2023 

MAHESH KUMAR & ORS.  
V/s GOVT. OFNCT OF DELHI & ORS. 
  

ANUJ AGGARWAL, TANU PRIYA GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(PETITIONER) 
ANUJ AGGARWAL AND COMPANY(ANUJAGGARWALCOMPANY@GMAIL.COM, 
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
TANU PRIYA GUPTA(TANUPRIYA@TPLAW.IN)(9650033534)(RESPONDENT) 

 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
100 RFA(COMM)-158/2025 

CM APPL. 16456/2025 
CM APPL. 16457/2025 
CM APPL. 16458/2025 

MUNICIPAL CORPORATION OF DELHI & ANR.  
V/s SH VIKAS BANSAL 
  

SANJAY VASHISHTHA SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
SANJAY VASHISHTHA 
(S.VASHISHTHA@OXFORDALUMNI.ORG)(9999753811)(PETITIONER) 
VIKAS BANSAL(VIKASBANSAL1184@GMAIL.COM)(0)(RESPONDENT) 
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                    COURT NO. 05  
                    DIVISION BENCH-VI 
                HON'BLE MR.JUSTICE C.HARI SHANKAR  
       

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(

HON’BLE MR.JUSTICE AJAY DIGPAUL 
 
 
 
NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

vikram.224@dhc.nic.in.   The compilations should be     
         
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    
        marked or highlighted. 
 
 
Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 
 
 
Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 
NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  
 
 
NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.  
 
 
 
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpraveenkumar.dhc@gov.in 
 

ITEM 
NUMBER 

vikram.224@dhc.nic.in 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
53 RFA(COMM)-139/2025 

CM APPL. 14394/2025 
CM APPL. 14395/2025 
CM APPL. 14396/2025 
CM APPL. 14397/2025 

M/S S.S CREATIONS AND ANR.  
V/s CANARA BANK 
  

SACHIN BANSAL  

 OTHER DETAILS OF ADVOCATES: 
SACHIN BANSAL(INSIGHTLEGAL99@GMAIL.COM)(9810186530)(PETITIONER) 
SACHIN BANSAL(INSIGHTLEGAL99@GMAIL.COM)(9810186530)(PETITIONER) 
SK ROUT(ADVSKROUT@YAHOO.COM)(0)(RESPONDENT) 
S K ROUT(ADVSKROUT@YAHOO.COM)(0)(RESPONDENT) 

 

54 W.P.(C)-3512/2025 
CM APPL. 16445/2025 

LUMTIPPOU JOY GANGMEIH AND ORS.  
V/s STAFF SELECTION COMMISSION AND ORS. 
  

KAOLIANGPOU KAMEI  

 OTHER DETAILS OF ADVOCATES: 
KAOLIANGPOU KAMEI(ADV1KAMEI@GMAIL.COM)(9899754667)(PETITIONER) 
UNION OF INDIA, ASSAM RIFLES, ITBP(UOIDHC@GMAIL.COM, DG-
HQDGAR@ASSAMRIFLES.GOV.IN, COMDTRECT@ITBP.GOV.IN)(1123384193)(RESPONDENT) 
BSF, SSB, SSC, CISF(EDPDTE@BSF.NIC.IN, DG-SSB@NIC.IN, SSC@SSC.NIC.IN, 
IGPERS@CISF.GOV.IN)(0)(RESPONDENT) 
CRPF(DIGWEL@CRPF.GOV.IN)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
55 W.P.(C)-4114/2008 CENTRAL WAREHOUSING CORPORTION  

V/s GOVT. OF INDIA 
  

MR.K.K.TYAGI, ASHA JAIN MADAN  

 OTHER DETAILS OF ADVOCATES:  
56 W.P.(C)-9783/2009 EX HC DWARIKA PRASAD  

V/s UOI & ORS 
  

M.G.KAPOOR, ASHWANI 
BHARDWAJ 

 

 OTHER DETAILS OF ADVOCATES:  
57 W.P.(C)-13066/2018 PRADEEP  

V/s UNION OF INDIA AND ORS. 
  

S S PANDEY  

 OTHER DETAILS OF ADVOCATES: 
S S PANDEY()(9999378011)(PETITIONER) 
 
 

 

mailto:vikram.224@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
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PART-HEARD MATTERS 
58 W.P.(C)-2465/2019 

CM APPL. 11457/2019 
SPORTS AUTHORITY OF INDIA  
V/s K.N. SHARMA 
  

GEETANJALI SHARMA, AVNISH 
AHLAWAT, NEERAJ SHEKHAR, 
GOVIND SWAROOP CHATURVEDI 

 

 OTHER DETAILS OF ADVOCATES: 
GEETANJALI SHARMA()(9899147053)(PETITIONER) 
NEERAJ SHEKHAR(SHEKHARLAWOFFICE@REDIFFMAIL.COM)(9312210391)(PETITIONER) 
NEERAJ SHEKHAR(SHEKHARLAWOFFICE@REDIFFMAIL.COM)(9312210391)(PETITIONER) 
GOVIND SWAROOP CHATURVEDI(GSC_DLF@YAHOO.CO.IN)(9811092221)(PETITIONER) 

 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
59 RFA(COMM)-159/2025 

CM APPL. 16459/2025 
ONE97 COMMUNICATIONS LTD.  
V/s BRACKET CINEMAS PRIVATES LIMITED 
  

ROHIT KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES:  
60 W.P.(C)-3233/2025 PANKAJ KUMAR YADAV  

V/s UNION OF INDIA & ORS. 
  

GAURAV YADAVA  

 OTHER DETAILS OF ADVOCATES: 
AJAY BANSAL, GAURAV YADAVA ,VEENA 
BANSAL(GYLAWOFFICE307@GMAIL.COM)(9555445112)(PETITIONER) 
UNION OF INDIA, CISF(UOIDHC@GMAIL.COM, DG@CISF.GOV.IN, BANGALOURE-
ASPU@CISF.GOV.IN)(1123384193)(RESPONDENT) 
TINSUKIA(DC.TINSUKIA@NIC.IN)(0)(RESPONDENT) 

 

PART-HEARD MATTERS 
61 W.P.(C)-17311/2024 

CM APPL. 73683/2024 
CM APPL. 73684/2024 
CM APPL. 73685/2024 

HOUSING AND URBAN DEVELOPMENT CORP. LTD.  
V/s VARSHA PUNHANI & ORS. 
  

NIKHIL PUROHIT  

 OTHER DETAILS OF ADVOCATES: 
ROHIT SHARMA/ NIHKIL PUROHIT/ JATIN 
LALWANI(DELHIOFFICE@RSCHAMBERS.COM)(9958035522)(PETITIONER) 
VARSHA PUNHANI, UNION OF INDIA, SECY URBAN(VARSHAPUNHANI@HUDCO.ORG, 
UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN)(0)(RESPONDENT) 
RADHAROY, PV REDDYM THANGARAJU(RADHAROY@HUDCO.ORG, PVREDDY@HUDCO.ORG, 
THANGARAJU@HUDCO.ORG)(0)(RESPONDENT) 
GURUDATT, DODDA SWAMY RAVI SHANKAR(GURUDATT@HUDCO.ORG, 
HUDCORAVI@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
       COURT NO.  33  
                    DIVISION BENCH-VII 
                HON'BLE MR.JUSTICE CHANDRA DHARI SINGH  
       HON’BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI 
 
 
 
 
NOTE:CM APPL.16438/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1264/2025  LISTED AT ITEM NO.03 



20.03.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

11 
 

   COURT NO. 46 
       HON'BLE MS.JUSTICE JYOTI SINGH  
 
 
 
NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF  
      SUPPLEMENTARY LIST.” 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

cmnijeshnair@gmail.com 
 
 
CLICK HERE TO JOIN VC 
 

 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 
 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PART-HEARD MATTERS 
1 W.P.(C)-11006/2024 

CM APPL. 45418/2024 
CCS COMPUTERS PRIVATE 
LIMITED  
V/s NEW DELHI MUNICIPAL 
COUNCIL & ANR. 
  

KNM & PARTNERS, LAW 
OFFICES 

Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
VIJAY NAIR, MANORANJAN 
SHARMA(MSHARMA@KNM.IN)(9717591156)(PETITIONER) 
NEW DELHI MUNCIPAL 
COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM, 
PAHUJA@DATAMINI.CO.IN)(0)(RESPONDENT) 

 

 
 
 
 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
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       COURT NO. 43  
     

(a) “FRESH MATTERS AND APPLICATIONS; 

HON'BLE MR. JUSTICE PRATEEK JALAN  
 
 
NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  
 
      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  
 
      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  
 
 
NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 
 TO VIDEO CONFERENCING RULES 2021.”  
 
 
NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 
        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 
 
NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 
  
         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 
 
NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  
 

 
(b) “FOR ADMISSION” MATTERS; 

 
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 
(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  
 
CLICK HERE FOR VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

sanjoyojha73@gmail.com  
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
72 CM APPL. 16436/2025 

In W.P.(C)-13654/2023 
HINDUSTAN PETROLEUM CORPORATION 
LIMITED & ORS.  
V/s MR SIDDHARTHA MUKHERJEE 
  

SANJAY KAPUR, SIDDHARTHA 
MUKHERJEE, SURINDER KUMAR 
VIRDI, SIDDHARTHA MUKHERJEE 

 

 OTHER DETAILS OF ADVOCATES: 
RPK LAW(OFFICE@RPKLAW.COM)()(PETITIONER) 
SIDDHARTHA 
MUKHERJEE(SIDDHARTHAMUKHERJEE214@GMAIL.COM)(9871843659)(RESPONDENT) 
SIDDHARTHA 
MUKHERJEE(SIDDHARTHAMUKHERJEE214@GMAIL.COM)(9871843659)(RESPONDENT) 
RPK LAW(OFFICE@RPKLAW.COM)(0)(RESPONDENT) 
PRIYANKA(PRIYANKA19INDIA@GMAIL.COM)(0)(PETITIONER) 
SIDDHARTHA MUKHERJEE 
(SIDDHARTHAMUKHERJEE214@GMAIL.COM)(9871843659)(RESPONDENT) 
RPKLAW(OFFICE@RPKLAW.COM)(0)(RESPONDENT) 
SURINDER(SKVIRDI71@GMAIL.COM)(0)(RESPONDENT) 
SIDDHARTHA 
MUKHERJEE(SIDDHARTHAMUKHERJEE214@GMAIL.COM)(9871843659)(PETITIONER) 
R P K LAW(OFFICE@RPKLAW.COM)(0)(RESPONDENT) 
SURINDER KUMAR(SKVIRDI71@GMAIL.COM)(9815291861)(PETITIONER) 
SIDDHARTHA 
MUKHERJEE(SIDDHARTHAMUKHERJEE92@GMAIL.COM)(0)(RESPONDENT) 
SIDDHARTHA 
MUKHERJEE(SIDDHARTHAMUKHERJEE214@GMAIL.COM)(9871843659)(RESPONDENT) 
R P LAW(OFFICE@PRKLAW.CO)(0)(RESPONDENT) 
SIDDHARTHA 
MUKHERJEE(SIDDHARTHAMUKHERJEE214@GMAIL.COM)(9871843659)(PETITIONER) 
GARGAM(GARGAM@HPCL.IN, RJLADE@HPCL.IN)(0)(RESPONDENT) 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3�
mailto:sanjoyojha73@gmail.com�
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SIDDHARTHA MUKHERJEE()(9871843659)(PETITIONER) 
RPK LAW(OFFICE@RPALAW.ORG)(0)(RESPONDENT) 
SIDDHARTHA 
MUKHERJEE(SIDDHARTHAMUKHERJEE214@GMAIL.COM)(9871843659)(PETITIONER) 

 
 
 
 
 
 
 
 
 
   COURT NO. 30  
   HON'BLE  MR.JUSTICE SANJEEV NARULA 
 
NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 
    
       IS OVER.” 
 
 
[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 
         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc9 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
cmnandansingh.dhc@gov.in       
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SUSPENSION OF SENTENCE 
66 CRL.M.(BAIL) 200/2024 

In CRL.A.-45/2022 
RAHUL  
V/s STATE (NCT) OF DELHI & ANR. 
  

GEETA VERMA, MOHD RAIS 
FAROOQUI 

 

 OTHER DETAILS OF ADVOCATES: 
GEETA VERMA(GITASADVOCATE@GMAIL.COM)(9873039690)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
M. RAIS FAROOQUI(MRFAROOQUI.ADV@GMAIL.COM)(9810898754)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MOHD RAIS 
FAROOQUI(MRFAROOQUI.ADV@GMAIL.COM)(9810898754)(PETITIONER) 

P.S.-FIR NO. :(TIMAR PUR-51/2015) 

 
 
NOTE: CRL.M.A.8480/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-1116/2019 LISTED AT ITEM NO.25 
NOTE: CRL.M.A.8538/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-73/2019 LISTED AT ITEM NO.20 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc9�
mailto:cmnandansingh.dhc@gov.in�
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   COURT NO. 07     

 

HON'BLE MR.JUSTICE MANOJ KUMAR OHRI  
 

 
CLICK TO JOIN VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14     
MEETING ID : 2528 229 8537  
 
NOTE: “IN ALL 498 – A PETITIONS WHEREIN QUASHING IS SOUGHT ON THE BASIS OF SETTLEMENT, ONLY HUSBAND IS  
              REQUIRED TO APPEAR PHYSICALLY IN COURT AND OTHER RELATIVES CAN JOIN THROUGH VC.” 
 
NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND IO ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR   
             MATTER IS CALLED.  
 
 
NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS 
ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
   
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
cmpankajgoel.dhc@gov.in  
 
    
 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
52 RC.REV.-219/2018 SHASHI OBEROI  

V/s YASHPAL CHAWLA 
  

ARUN K SHRIVASTAV, SUNIL DUTT 
VASHISTH, HIREIN SHARMA, IKRANT 
SHARMA 

Listing Remarks: 
AT 12:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
ARUN K SHRIVASTAV()(9999883489)(PETITIONER) 
IKRANT SHARMA(IKRANTSHARMA738@GMAIL.COM)(9810069880)(PETITIONER) 

 

53 W.P.(C)-2131/2020 
CM APPL. 26473/2022 

MANISH GOEL  
V/s UNION OF INDIA AND ORS. 
  

SIDHARATH CHOPRA, NAVNEET, 
JITENDRA KUMAR, ARUN AGGARWL, 
BRIJESH KUMAR TAMBER 

 

 OTHER DETAILS OF ADVOCATES: 
SIDHARATH CHOPRA()(9953066560)(PETITIONER) 
SIDHARTH CHOPRA AND NAVNEET 
THAKARAN(LAWOFFICESSIDHARTHCHOPRA@GMAIL.COM)(9953066560)(PETITIONER) 
SL GUPTA, NISHI(SLGUPTA@BHATTALLAW.COM, EAP@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
SIDARUA(SIDARUA@GMAIL.COM, ADVARUN36@GMAIL.COM, 
SKSADVOCATE@YAHOO.CO.IN)()(RESPONDENT) 
BRIJESH KUMAR 
TAMBER(BRIJESH_TAMBER@HOTMAIL.COM)(9811829656)(RESPONDENT) 
 
 

 

CONNECTED MATTERS (ANMM) 
54 W.P.(C)-5506/2015 

WITH W.P.(C) 7014/2016 
W.P.(C) 7561/2015 

M/S. PRIME INFRAPACK PVT LTD  
V/s NORTH DELHI MUNICIPAL CORPORATION 
& ANR. 
  

S S RAY, RAKHI RAY & VAIBHAV 
GULIA, SUNITA OJHA, TARUN JOHRI 

 

 OTHER DETAILS OF ADVOCATES: 
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(RESPONDENT) 
TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(RESPONDENT) 

 

55 W.P.(C)-7561/2015 
CM APPL. 14522/2015 
CM APPL. 2940/2017 

DELHI METRO RAIL CORPORATION LTD.  
V/s NORTH DELHI MUNICIPAL CORPORATION 
& ANR 
  

R.V. SINHA, MADHU TEWATIA, 
SUNITA OJHA, TARUN JOHRI 

 

 OTHER DETAILS OF ADVOCATES: 
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(RESPONDENT) 
TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(PETITIONER) 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14�
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56 W.P.(C)-7014/2016 
CM APPL. 28830/2016 
WITH W.P.(C) 5506/2015 
W.P.(C) 7561/2015 

DELHI METRO RAIL CORPRATION LTD.  
V/s NORTH DELHI MUNICIPAL CORPORATION 
& ORS 
  

R.V. SINHA, TARUN JOHRI  

 OTHER DETAILS OF ADVOCATES: 
TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(PETITIONER) 

 

FOR COMPLIANCE 
57 RC.REV.-35/2025(Disposed off 

case) 
VINOD KUMAR SHARMA & ORS.  
V/s BHURO DEVI 
  

RAJAT GAUTAM  

 OTHER DETAILS OF ADVOCATES:  
 
 
NOTE:CM APPL.16207-08/2025 SHALL BE TAKEN UP ALONGWITH RC.REV.-60/2023  LISTED AT ITEM NO.17 
NOTE:CM APPL.16209/2025 SHALL BE TAKEN UP ALONGWITH RC.REV.-151/2020  LISTED AT ITEM NO.13 
NOTE:CM APPL.16428/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13395/2018  LISTED AT ITEM NO.37 
 
 
 
 

   COURT NO. 26  
                

MEETING LINK: 

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA 
 
 

NOTE:  IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN  
       ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN  
       ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.  
 
 
 
 
 

CLICK TO JOIN VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc1 
 
MEETING NUMBER: 2512 399 8226  
 
PASSWORD: 1234 
  
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpankaj.dhc@gov.in 
  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
53 CRL.M.A. 8610/2025 

CRL.M.A. 8611/2025 
In BAIL APPLN.-3158/2023(Disposed 
off case) 

MOHD MAJAHAR KHAN  
V/s THE STATE (GOVT OF NCT OF DELHI) 
  

RAVI PARTAP SINGH BHATTI, SONI 
BHARDWAJ 

 

 OTHER DETAILS OF ADVOCATES: 
MANOJ KOHLI(ADV.MANOJKOHIL@GMAIL.COM)(9810115238)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KUNWAR NAGENDRA(KRNDSE@GMAIL.COM)(9891177354)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(BHAJAN PURA-292/2023) 
 
P.S.-FIR NO. :(BHAJAN PURA-292/2023) 

AFTER NOTICE MISC. MATTERS 
54 CRL.M.C.-1676/2018 

CRL.M.A. 6042/2018 
WITH CRL.M.C. 8437/2024 

J BHARATH KUMAR & ANR  
V/s THE STATE GOVT OF NCT OF DELHI & ANR 
  

P V YOGESHWARAN  

 OTHER DETAILS OF ADVOCATES: 
P V YOGESHWARAN()(7827724050)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(INDERPURI-301/2017) 
CRL.M.C. 8437/2024 FILED BY ARVIND KUMAR 
JAGHAMANI (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(INDERPURI-301/2017) 

55 CRL.M.C.-8437/2024 
CRL.M.A. 32193/2024 

ARVIND KUMAR JAGHAMANI  
V/s STATE OF NEW DELHI & ANR. 
  

ASHISH KUMAR UPADHYAY  

 OTHER DETAILS OF ADVOCATES: 
PV. YOGESWARAN(YOGIOFIFCE125@GMAIL.COM)(0)(PETITIONER) 
KAPIL 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(INDERPURI-301/2017) 
CRL.M.C. 1676/2018 FILED BY J BHARATH KUMAR 
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SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) & ANR (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(INDERPURI-301/2017) 

56 CRL.REV.P.-656/2013 
CRL.M.A. 17320/2013 

GOPAL DIKSHIT  
V/s CBI 
  

ANURAG AHLUWALIA, AKSHAY 
CHANDRA 

 

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-DAI-2006-A-0064) 
CRL.M.C. 3401/2019 FILED BY SHRI CHAND 
(DISPOSED ON : 2025-02-25 ) 
 
P.S.-FIR NO. :(CBI-DAI-2006-A-0064) 

 
 
 

NOTE: CRL.M.A.8548/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-206/2021 LISTED AT ITEM NO.23 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

   COURT NO. 49   
   

 

HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  
 
 

CLICK TO JOIN VC  
 

https://delhihighcourt.webex.com/meet/dhcecourtvc2  
 
MEETING ID : 1766397421  
 
NOTE : ALL COUNSELS  FOR THE PARTIES,LITIGANTS  ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR     

             MATTER IS CALLED OUT.  

 

NOTE: PLEASE GIVE  YOUR APPEARANCES  IN THE CHAT BOX OF VC AS FOLLOWS 

ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in 
 
 
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
48 CM(M)-515/2025 

CM APPL. 16032/2025 
CM APPL. 16033/2025 

NIRMALA DEVI  
V/s MOOLA DEVI (DECEASED) 
THROUGH L.R 
  

UMESH CHANDRA SHARMA  

 OTHER DETAILS OF ADVOCATES: 
UMESH SHARMA 
(LEGALHELPLINEINDIA@GMAIL.COM)(9868235388)(PETITIONER) 
R()(9917187690)(RESPONDENT) 
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                      COURT NO. 25  
                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
95 BAIL APPLN.-1124/2025 

CRL.M.A. 8469/2025 
ASIF AHMED IN JC THROUGH HIS P AIROKAR  
V/s STATE OF NCT OF DELHI 
  

SONAL SINGH GODARA  

 OTHER DETAILS OF ADVOCATES: 
CHAMBERS(SONALSINGH174@GMAIL.COM)(9671616179)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SHAHEEN BAGH-133/2024) 
CRL.M.C. 6887/2024 FILED BY KABIL (D. OF 
HEARING : 2025-05-14 ) 
BAIL APPLN. 3458/2024 FILED BY SHAHID 
(DISPOSED ON : 2024-10-08 ) 
BAIL APPLN. 4079/2024 FILED BY ASIF AHMED 
(DISPOSED ON : 2025-02-07 ) 
CRL.M.C. 1033/2025 FILED BY KABIL (D. OF 
HEARING : 2025-05-14 ) 
 
P.S.-FIR NO. :(SHAHEEN BAGH-133/2024) 

96 CRL.M.A. 8237/2025 
In CRL.REV.P.(NI)-63/2025(Disposed 
off case) 

VISHAL GUPTA  
V/s M/S MAHADEV ENTERPRISES 
  

AKHIL SHARMA, ARJUN ANAND  

 OTHER DETAILS OF ADVOCATES: 
ARJUN 
ANAND(ARJUNANANDANDASSOCIATES@GMAIL.COM)(9910973966)(PETITIONER) 

 

 
 
 
NOTE: CRL.M.A.8489/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-1072/2025 LISTED AT ITEM NO.18 
NOTE: CRL.M.A.8492/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-543/2015 LISTED AT ITEM NO.57 
NOTE: CRL.M.A.8566/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-957/2017 LISTED AT ITEM NO.39 
NOTE: CRL.M.A.8540/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.(NI)-32/2024 LISTED AT ITEM NO.10 
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                 COURT NO. 51  
                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 
 
 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 
 
 

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.  
 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  
     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
  DISTURBANCE.  
       
      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR  NAME.  
  
      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
      FROM A PUBLIC PLACE.” 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1

CLICK HERE TO JOIN VC: 
 

  
 
MEETING NO.  2512 822 1186. 
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

 

bhupesh.kumar@dhc.nic.in  
   
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
204 CM APPL. 16443/2025 

In MAC.APP.-208/2021 
CHOLAMANDALAM MS GEN. INS. CO. LTD  
V/s INDRAVESH Y ADAV & ORS. 
  

SUMAN BAGGA, HARISH PANDEY, 
HARISH PANDEY 

 

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER) 
HARISH PANDEY (PANDEYHARISH@YAHOO.COM)()(RESPONDENT) 
HARISH PANDEY 
(HARISHPANDEYADVOCATE@GMAIL.COM)(9891297497)(PETITIONER) 
HARISH 
PANDEY(HARISHPANDEYADVOCATE@GMAIL.COM)(9891297497)(PETITIONER) 

 

 
 
NOTE:CM APPL.16241/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-2353/2024  LISTED AT ITEM NO.31 
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                      COURT NO. 48 
     

n.shubhankar@dhc.nic.in

HON'BLE MS. JUSTICE MINI PUSHKARNA 
 
 
NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

 
 
MEETING LINK 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 
 

 
 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
99 CM APPL. 16434/2025 

In W.P.(C)-8340/2023 
PROF. (DR.) SANJEEV BAGAI  
V/s MUNICIPAL CORPORATION OF DELHI 
& ANR. 
  

PARITOSH DHAWAN, ARUN 
BIRBAL, VIKAS CHOPRA 

 

 OTHER DETAILS OF ADVOCATES: 
ANU MONGA(ANU.MONGA@ANANTLAW.COM)(9811264474)(PETITIONER) 
DDA CHAMBER(DDACHAMBERHC@YAHOO.COM, CLOMCDHQ@GMAIL.COM, 
MCDHQ@GMAIL.COM)()(RESPONDENT) 
ARUN BIRBAL()(9810029802)(PETITIONER) 
ANU MONGA(ANU.MONGA@ANANTLAW.COM)(9811264474)(PETITIONER) 
MUNICIPAL CORPORATION OF 
DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
VIKAS 
CHOPRA(VIKASCHOPRAADVOCATE@GMAIL.COM)(9212036118)(PETITIONER) 

 

100 CM APPL. 16437/2025 
In W.P.(C)-1309/2025 

NAVEEN KUMAR GUPTA  
V/s MUNICIPAL CORPORATION OF DELHI 
  

AAYUSH MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
AJAY KANOJIYA & MALLIKA 
GUPTA(MALIKAGUPTA375@YAHOO.IN)(7838453371)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
MUNICIPAL CORPORATION OF 
DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
101 W.P.(C)-3426/2025 

CM APPL. 16114/2025 
CM APPL. 16115/2025 
WITH W.P.(C) 1626/2025 

PRADEEP RAI  
V/s NEW DELHI MUNICIPAL COUNCIL 
AND ANR 
  

SIDDHARATH SIKRI  

 OTHER DETAILS OF ADVOCATES: 
NISHIT KUSH, MERCY 
HUSSAIN(MERCYHUSSAIN@GMAIL.COM)(9873082898)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM, 
CHAIRPERSON@NDMC.GOV.IN, 
DIRECTOR.EBR@NDMC.GOV.IN)(0)(RESPONDENT) 
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                      COURT NO. 21   
     HON'BLE MR.JUSTICE VIKAS MAHAJAN 
 
 
 
NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  
 
 
NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

CLICK HERE TO JOIN VC 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
95 W.P.(C)-3398/2025 

CM APPL. 16065/2025 
DR MITALI AGRAWAL  
V/s UNION OF INDIA & ORS. 
  

KAUSTUBH KHANNA  

 OTHER DETAILS OF ADVOCATES: 
RAJAT BHARDWAJ AND KAUSTUBH 
KHANNA(KAUSTUBH.LAWYER@GMAIL.COM)(9990321717)(PETITIONER) 
DYPATIL EDU, HFM(ADMISSION@DYPATILEDU.COM, 
SUPPORT@DYPATILEDU.COM, MIN-HFM@GOV.IN)(0)(RESPONDENT) 
UNION OF INDIA, COURT CASE DHS(UOIDHC@GMAIL.COM, 
COURTCASESDHS03@GMAIL.COM)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
96 W.P.(C)-7093/2020 SOWMYA T GUPTA  

V/s DELHI DEVELOPMENT AUTHORITY & 
ANR. 
  

OSBERT KHALING, OSBERT 
KHALING, KAWALPREET KAUR 

 

 OTHER DETAILS OF ADVOCATES: 
OSBERT 
KHALING(OSBERTKHALING93@GMAIL.COM)(7838375266)(PETITIONER) 
OSBERTKHALING(OSBERTKHALING93@GMAIL.COM)(7838375266)(PETITIONER) 
DELHI DEVELOPMENT 
AUTHORITY(DDACHAMBERHC@GMAIL.COM)()(PETITIONER) 
MINISTRY OF HOUSING AND URBAN 
AFFAIRS(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER) 
RAHUL 
CHHOKER(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT) 
MOHD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
OSBERT 
KHALING(OSBERTKHALING93@GMAIL.COM)(7838375266)(PETITIONER) 
KAWALPREET KAUR(KAWALPREET303@YAHOO.IN)(8287908688)(PETITIONER) 
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                      COURT NO. 50   
     

TO JOIN V.C.:   

HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA 
 
 
1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT 
        SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.  
        ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.  
 

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT  
        THROUGH E-MAIL/WHATSAPP. 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5 
 

Meeting number     

FOR ADJOURNMENT SLIP :  

25184205783 
 

courtmaster09@gmail.com  

 
FOR SENDING APPEARANCE :    https://forms.gle/vauowA4aiTxPqcBh9   from 10:00A.M.-4:30 P.M. 
 
                        
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR COMPLIANCE 
2 W.P.(CRL)-614/2024 

CRL.M.A. 5673/2024 
CRL.M.A. 38670/2024 
WITH W.P.(CRL) 1111/2024 
W.P.(CRL) 1219/2024 
W.P.(CRL) 862/2024 
W.P.(CRL) 2595/2024 

GULSHAN BABBAR ADVOCATE  
V/s STATE OF NCT OF DELHI & ORS. 
  

ABDUL WASIH, AASTHA SINGH, 
HARSH SRIVASTAVA 

Listing Remarks: 
PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
ABDUL WASIH (MAIL@MSHLEGAL.IN)(9999188657)(PETITIONER) 
M QAYAM UD DIN (MAIL@MSHLEGAL.IN)(9999188657)(PETITIONER) 
M QAYAM UD DIN(MAIL@MSHLEGAL.IN)(9999188657)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9810188760)(RESPONDENT) 
AASTHA SINGH (AASTHA97SINGH@GMAIL.COM)(8010107508)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT) 
HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT) 

 

3 W.P.(CRL)-1111/2024 
CRL.M.A. 10702/2024 
CRL.M.A. 12879/2024 
CRL.M.A. 29439/2024 
WITH W.P.(CRL) 614/2024 
W.P.(CRL) 1219/2024 

GULSHAN BABBAR  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

HIMANSHU UPADHYAYA, RUBY 
SHARMA, HARSH SRIVASTAVA 

Listing Remarks: 
PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
RUBY SHARMA(RUBYSHARMADAV@GMAIL.COM)(9971674646)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(0)(PETITIONER) 
HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT) 

 

4 W.P.(CRL)-1219/2024 
CRL.M.A. 11819/2024 
CRL.M.A. 15794/2024 
CRL.M.A. 38536/2024 

GULSHAN BABBAR  
V/s UNION OF INDIA & ORS. 
  

HIMANSHU UPADHYAYA, AASTHA 
SINGH, HARSH SRIVASTAVA 

Listing Remarks: 
PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT) 
HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
AASTHA SINGH(AASTHA97SINGH@GMAIL.COM)(8010107508)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT) 

 

5 W.P.(CRL)-2595/2024 
CRL.M.A. 25427/2024 
CRL.M.A. 30263/2024 
CRL.M.A. 38557/2024 
WITH W.P.(CRL) 614/2024 

GULSHAN BABBAR  
V/s UNION OF INDIA & ORS. 
  

HIMANSHU UPADHYAYA, AASTHA 
SINGH 

Listing Remarks: 
PART-HEARD 
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W.P.(CRL) 1111/2024 
W.P.(CRL) 1219/2024 
W.P.(CRL) 862/2024 
 OTHER DETAILS OF ADVOCATES: 

HIMANSHU UPADHYAY (UPADHYAYALLC@GMAIL.COM)(9811254646)(PETITIONER) 
HIMANSHU UPADHYAYA 
(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
AASTHA SINGH(AASTHA97SINGH@GMAIL.COM)(8010107508)(PETITIONER) 
RUBY SHARMA(RUBYSHARMAADV@GMAIL.COM, UOIDHC@GMAIL.COM, DL.HC-
ED@GOV.IN)(0)(RESPONDENT) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

6 W.P.(CRL)-862/2024 
CRL.M.A. 13094/2024 
CRL.M.A. 17542/2024 
CRL.M.A. 25197/2024 
CRL.M.A. 31134/2024 
CRL.M.A. 38537/2024 
CRL.M.A. 38539/2024 
WITH W.P.(CRL) 2595/2024 

GULSHAN BABBAR  
V/s UNION OF INDIA 
  

HIMANSHU UPADHYAYA, AASTHA 
SINGH, HARSH SRIVASTAVA 

Listing Remarks: 
PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
M.S HUSAIN (MAIL@MSHLEGAL.IN)(9999188657)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT) 
UPADHYAYAILC (UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(0)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
AASTHA SINGH(AASTHA97SINGH@GMAIL.COM)(0)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
HIMANSHU UPADHAYA(UPADHAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT) 
HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 10/2021) 
W.P.(CRL) 1751/2023 FILED BY ROOP BANSAL & 
ORS. (D. OF HEARING : 2025-04-30 ) 
W.P.(CRL) 1771/2023 FILED BY PANKAJ BANSAL 
(DISPOSED ON : 2023-07-06 ) 
BAIL APPLN. 2031/2023 FILED BY PANKAJ BANSAL 
(D. OF HEARING : 2025-03-19 ) 
W.P.(CRL) 1770/2023 FILED BY BASANT BANSAL 
(DISPOSED ON : 2023-07-06 ) 
BAIL APPLN. 2030/2023 FILED BY BASANT BANSAL 
(D. OF HEARING : 2025-03-19 ) 
W.P.(CRL) 1897/2024 FILED BY ANUPAM NAGALIA 
(DISPOSED ON : 2025-01-07 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 10/2021) 
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   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
71 W.P.(C)-2579/2025 

CM APPL. 12278/2025 
CM APPL. 12279/2025 

GURPREET SINGH @GOPI  
V/s UNION OF INDIA & ORS. 
  

PUSHPINDER SINGH  

 OTHER DETAILS OF ADVOCATES: 
PUSHPINDER 
SINGH(OFFICEOFPSNANDA@GMAIL.COM)(9015760666)(PETITIONER) 
PUSHPINDER 
SINGH(OFFICEOFPSNANDA@GMAIL.COM)(9015760666)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

72 W.P.(C)-2805/2025 
CM APPL. 13335/2025 
CM APPL. 13336/2025 

M/S TATVA HOSPITALITY THROUGH ITS 
PARTNER MR VARUN BANSAL  
V/s THE COMMISSIONER OF POLICE & ORS. 
  

MANOJ GORKELA  

 OTHER DETAILS OF ADVOCATES: 
MANOJ GORKELA, NIHIT 
DALMIA(ADVNIHITDALMIA@GMAIL.COM)(9350720673)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UNION OF 
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 
DELHI POLICE, C EXCISE, ADDLCP(CP.SANJAYARORA@DELHIPOLICE.GOV.IN, 
CEXCISE@NIC.IN, ADDLCP.LIC-DL@NIC.IN)(0)(RESPONDENT) 

 

73 W.P.(C)-3393/2025 
CM APPL. 16051/2025 

SH. RAJ KUMAR AND ANR   
V/s GOVT OF NCT OF DELHI & ANR. 
  

RAZIA SULTANA  

 OTHER DETAILS OF ADVOCATES: 
PARAS CHAUHAN, ROHIT CHAUHAN & RAZIA 
SULTANA(ADVOCATERAZIASULTANA@GMAIL.COM)(9910090012)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
VISHWANATH RAM()(9910969890)(RESPONDENT) 

 

74 W.P.(C)-3427/2025 
CM APPL. 16119/2025 

M/S. SREE RAYALSEEMA SUGAR AND 
ENERGY P LIMITED  
V/s UNION OF INDIA & ORS. 
  

SUDHIR NAAGAR  

 OTHER DETAILS OF ADVOCATES: 
SUDHIR NAAGAR(SUDHIR@NAAGAR.COM)(9811951070)(PETITIONER) 
NITIN DAHIYA, UNION OF INDIA, CCHDO(NITINDAHIYAA@GMAIL.COM, 
UOIDHC@GMAIL.COM, CCHDO@IFCIITD.COM)(1123384193)(RESPONDENT) 
JSSTG, FPD(JSSTG.FPD@NIC.IN, SOSDF.FPD@NIC.IN)(0)(RESPONDENT) 

 

75 W.P.(C)-3513/2025 
CM APPL. 16446/2025 
CM APPL. 16447/2025 

M/S AK CONSTRUCTION COMPANY  
V/s NATIONAL HIGHWAYS AUTHORITY OF 
INDIA & ANR. 
  

PARMOD KUMAR KALIRANA  

 OTHER DETAILS OF ADVOCATES: 
PARMOD 
KALIRANA(PARMODKALIRANA@GMAIL.COM)(8054444639)(PETITIONER) 
SK OFFICE, UNION OF INDIA(ADVSKOFFICE@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
76 W.P.(C)-4977/2023 ANIL KUMAR JAIN & ORS.  

V/s BOARD OF DISCIPLINE OF INSTITUTE OF 
CHARTED ACCOUNTANTS OF INDIA & ORS. 
  

INDRESH KUMAR  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6�
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 OTHER DETAILS OF ADVOCATES: 
INDRESH UPADHYAY AND 
ASSOCIATES(INDRESHUPADASSOCIATES@GMAIL.COM)(8010041010)(PETITIONER) 
PHOTO STAT(PHOTOSTAT247@GMAIL.COM)()(RESPONDENT) 

 

77 W.P.(C)-16610/2024 
CM APPL. 15887/2025 
CM APPL. 16116/2025 
WITH W.P.(C) 950/2025 
W.P.(C) 1875/2025 

ANIL BHALLA  
V/s DIRECTORATE OF ENFORCEMENT & ANR. 
  

GAUTAM KHAZANCHI  

 OTHER DETAILS OF ADVOCATES: 
GAUTAM KHAZANCHI 
(GAUTAM@GACHAMBERS.COM)(9891201050)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT, BOI MHA(DL.HC-ED@GOV.IN, SUPPORT-
BOI@MHA.GOV.IN)(0)(RESPONDENT) 
GAUTAM KHAZANCHI(GAUTAM@GACHAMBERS.COM)(9891201050)(PETITIONER) 

 

 
 
 
 

NOTE:CM APPL.16230/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-11884/2023  LISTED AT ITEM NO.25 
NOTE:CM APPL.16439/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3349/2024  LISTED AT ITEM NO.01 
 
 
 
 
 
 
 

 
 
 

                      COURT NO. 35 
     

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

HON'BLE MR. JUSTICE SAURABH BANERJEE 
 
 
 
TO JOIN VC : 
 

   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

prakash.aggarwal@dhc.nic.in  
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
72 CRL.A.-680/2023 

CRL.M.(BAIL) 1189/2023 
WITH CRL.A. 684/2023 
CRL.A. 685/2023 
CRL.A. 686/2023 

JONY KUMAR  
V/s STATE OF NCT OF DELHI 
  

AJEET YADAV  

 OTHER DETAILS OF ADVOCATES: 
PRADEEP 
SHUKLA(ADVPRADEEPSHUKLA85@GMAIL.COM)(9024735663)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KHAJOORI KHAS-239/2020) 
CRL.A. 684/2023 FILED BY MITHAN SINGH (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 686/2023 FILED BY JONY KUMAR (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 685/2023 FILED BY MITHAN SINGH (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(KHAJOORI KHAS-239/2020) 

73 CRL.A.-684/2023 
WITH CRL.A. 685/2023 
CRL.A. 686/2023 

MITHAN SINGH  
V/s STATE NCT OF DELHI 
  

AJEET YADAV  

 OTHER DETAILS OF ADVOCATES: 
PRADEEP 
SHUKLA(ADVPRADEEPSHUKLA85@GMAIL.COM)(9024735663)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KHAJOORI KHAS-239/2020) 
CRL.A. 686/2023 FILED BY JONY KUMAR (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 685/2023 FILED BY MITHAN SINGH (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 680/2023 FILED BY JONY KUMAR (D. OF 
HEARING : 2025-03-20 ) 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9�
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P.S.-FIR NO. :(KHAJOORI KHAS-239/2020) 

74 CRL.A.-685/2023 MITHAN SINGH  
V/s STATE NCT OF DELHI 
  

AJEET YADAV  

 OTHER DETAILS OF ADVOCATES: 
PRADEEP 
SHUKLA(ADVPRADEEPSHUKLA85@GMAIL.COM)(9024735663)(PETITIONER) 
PANKAJ 
SHARMA(PANKAJSHARMANAN@GMAIL.COM)(9315506556)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KHAJOORI KHAS-239/2020) 
CRL.A. 684/2023 FILED BY MITHAN SINGH (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 686/2023 FILED BY JONY KUMAR (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 680/2023 FILED BY JONY KUMAR (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(KHAJOORI KHAS-239/2020) 

75 CRL.M.(BAIL) 1195/2023 
In CRL.A.-686/2023 

JONY KUMAR  
V/s STATE NCT OF DELHI 
  

AJEET YADAV  

 OTHER DETAILS OF ADVOCATES: 
PRADEEP SHUKLA 
(ADVPRADEEPSHUKLA85@GMAIL.COM)(9024735663)(PETITIONER) 
PRADEEPSHUKLA 
(ADVPRADEEPSHUKLA85@GMAIL.COM)(9024735663)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KHAJOORI KHAS-239/2020) 
CRL.A. 684/2023 FILED BY MITHAN SINGH (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 685/2023 FILED BY MITHAN SINGH (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 680/2023 FILED BY JONY KUMAR (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(KHAJOORI KHAS-239/2020) 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
76 CRL.REV.P.-25/2015(Disposed off case) RAMAN VOHRA  

V/s STATE ( NCT OF DELHI) 
& ANR 
  

R K YADAV  

 OTHER DETAILS OF ADVOCATES:  
 
 
 

NOTE: CRL.M.A.8487-88 & 8496/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-667/2023 LISTED AT ITEM NO.28 
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                      COURT NO. 24 
     

1. CASE MANAGEMENT/ MENTIONINGS SHALL BE FROM 

HON'BLE MR. JUSTICE ANISH DAYAL 
 
 

10.30 A.M. TO 10.45 A.M. AND FROM 
02.15 P.M. TO 02.30 P.M

2. MENTIONINGS SHALL NOT BE ENTERTAINED AT ANY OTHER TIME. 

.  
 

 
3. PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY

 
 FOR MENTIONING. 

4. SUPPLEMENTARY PASSOVERS WILL BE TAKEN AT THE END
 

 OF SUPLEMENTARY LIST. 

5. DATES AT JOINT REQUEST CAN BE TAKEN FROM THE COURT MASTER AT 02.15 P.M
 

. 

6. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  cmatishgoel@gmail.com 
 

7. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH GOOGLE FORM 
WITH THE HELP OF QR CODE, OR THROUGH THIS LINK 
 
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1 
 
AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX. 
 

8. CLICK HERE TO JOIN VC  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12 
 
 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
125 CM APPL. 16440/2025 

In CONT.CAS(C)-111/2024 
DEEPAK RELHAN  
V/s NEHA RELHAN & ANR. 
  

AMIT KUMAR, SACHIN SANGWAN, 
URVI MOHAN, URVI MOHAN 

 

 OTHER DETAILS OF ADVOCATES: 
AMIT(WHITEPAPERLAWOFFICES@GMAIL.COM)(9899665895)(PETITIONER) 
NEHA(NEHASHARMAPEEHU611@GMAIL.COM)(8968234651)(RESPONDENT) 
TARWINDER(TARVINDERDC@GMAIL.COM)(6598910001)(RESPONDENT) 
SACHIN SANGWAN(SACHINLEGAL1@GMAIL.COM)(8950706070)(PETITIONER) 
NEHA SHARMA(NEHASHARMAPEEHU611@GMAIL.COM)(0)(RESPONDENT) 
URVI MOHAN(CHAMBERSURVIMOHAN@GMAIL.COM)(7718992441)(PETITIONER) 
TARVINDER (TARVINDERDC@GMAIL.COM)(0)(RESPONDENT) 
NHA SHARMA(NEHASHARMAPEEHU611@GMAIL.COM)(0)(RESPONDENT) 
URVI MOHAN(CHAMBERSURVIMOHAN@GMAIL.COM)(7718992441)(PETITIONER) 

 

126 CM APPL. 16442/2025 
In CONT.CAS(C)-308/2024 

PREETI MALHOTRA  
V/s DEEPAK MALHOTRA 
  

NIDHI MOHAN PARASHAR  

 OTHER DETAILS OF ADVOCATES: 
PREETI(CAPRICORN.PREET11@GMAIL.COM)()(PETITIONER) 
NIDHI MOHAN 
PARSHAR(NIDHIMOHANPARASHAR@GMAIL.COM)(9953899908)(PETITIONER) 
DEEPAK(MALHOTRADEEPAK.MALHOTRA@GMAIL.COM)(9810988382)(RESPONDENT) 
MS. NIDHI MOHAN 
PARASHAR(NIDHIMOHANPARASHAR@GMAIL.COM)(9953899908)(PETITIONER) 
SITHYA(SITHYA@GMAIL.COM)(0)(RESPONDENT) 

 

127 CM APPL. 16441/2025 
In RFA-224/2024 

ASHOK MALIK  
V/s JAISHREE MITTAL 
  

VINOD KUMAR, RAJEEV KAPOOR, 
ANAM SIDDIQUI, RAJEEV KAPOOR 

 

 OTHER DETAILS OF ADVOCATES: 
XCELEX ADVOCATE(XCELEXADVOCATES@GMAIL.COM)()(PETITIONER) 
RAJEEV 
KAPOOR(RKANDCOMPANY.LEGALSERVICES@GMAIL.COM)(9811116256)(RESPONDENT) 
RAJEEV 
KAPOOR(RKANDCOMPANY.LEGALSERVICES@GMAIL.COM)(9811116256)(RESPONDENT) 
ANAM SIDDIQUI(ANAM7SIDDIQUI@GMAIL.COM)(8860504095)(PETITIONER) 
RAJEEV 
KAPOOR(RAJEEVKAPOOR_2007@REDIFFMAIL.COM)(9899785517)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
128 CONT.CAS(C)-1715/2024 SMT. CHANDRA PRABHA SACHDEVA  

V/s MR. ABHISHEK MISHRA AND ORS. 
  

NIKHIL BAHRI  

 OTHER DETAILS OF ADVOCATES: 
NIKHIL BAHRI(ADVOCATE@NIKHILBAHRI.COM)(9971902828)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

mailto:cmatishgoel@gmail.com�
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                      COURT NO. 28    
     HON'BLE MR.JUSTICE AMIT SHARMA  
 
 
 
 
NOTE: CRL.M.A.8494-95/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.(NI)-58/2025 LISTED AT ITEM NO.44 
 
 
 
 
 
 

                      COURT NO. 32 
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 
     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 
         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 
 
NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
 
NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  
 
NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  
         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  
 
NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 
         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 
 
CLICK HERE TO JOIN VC  
 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS) 
54 W.P.(CRL)-607/2025 

CRL.M.A. 5640/2025 
CRL.M.A. 5641/2025 

TANYA SOOD  
V/s STATE (NCT OF DELHI) & ANR. 
  

MAYANK MIKHAIL MUKHERJEE, 
VIKAS MISHRA 

 

 OTHER DETAILS OF ADVOCATES: 
MAYANK MIKHAIL 
(MAYANK@MIKHAILCHAMBERS.COM)(9873064245)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
VIKAS MISHRA(VIKAS.ADVOCA@GMAIL.COM)(9717496266)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(JANAKPURI-322/2024) 
W.P.(CRL) 652/2025 FILED BY AVNEESH SOOD (D. OF 
HEARING : 2025-03-20 ) 
W.P.(CRL) 653/2025 FILED BY ARSHAD KHAN ALIAS 
REHAN (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(JANAKPURI-322/2024) 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
55 BAIL APPLN.-1023/2025 

CRL.M.A. 7708/2025 
UMAR  
V/s STATE OF NCT OF DELHI 
  

SAQUIB NAJAM QURESHI  

 OTHER DETAILS OF ADVOCATES: 
S.N QURESHI (ADV.SAQUIBQURESHI@GMAIL.COM)(9811051431)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(JAFFARABAD-179/2024) 
W.P.(CRL) 3753/2024 FILED BY NAIMA BEGAM 
AND ANR (D. OF HEARING : 2025-04-01 ) 
 
P.S.-FIR NO. :(JAFFARABAD-179/2024) 

mailto:manish.prasad@dhc.nic.in�
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56 W.P.(CRL)-771/2025 
CRL.M.A. 7164/2025 
CRL.M.A. 7165/2025 

POONAM GUPTA & ANR.  
V/s STATE GOVT. NCT OF DELHI & ANR. 
  

AMIT MISHRA  

 OTHER DETAILS OF ADVOCATES: 
RISHAB KHURANA(RISHABHHH96@GMAIL.COM)(8076683052)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(PUL PRAHLADPUR-102/2025) 

AFTER NOTICE MISC. MATTERS 
57 CRL.M.A. 6987/2025 

In W.P.(CRL)-3701/2024(Disposed 
off case) 

SAROJ GAUR  
V/s THE STATE NCT OF DELHI AND ORS 
  

SUNIL DUTT DIXIT  

 OTHER DETAILS OF ADVOCATES: 
SUNIL DUTT (SUNILDIXIT2008@GMAIL.COM)(9312832910)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SUNIL DUTT DIXIT(SDDOFFICE2@GMAIL.COM)(9312832910)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

 

FOR DIRECTIONS 
58 CRL.A.-330/2019 SATISH CHAND JAIN  

V/s RADHEY SHYAM 
  

PRASHANT JAIN, VARUN KAUSHIK  

 OTHER DETAILS OF ADVOCATES:  
 
 
 
 
 
                      COURT NO. 22 
     HON'BLE MR. JUSTICE MANOJ JAIN  
 
 
Meeting link 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  
 
Meeting number 
 
2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
mjcourtmaster@gmail.com 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
46 CM(M)-264/2025 

CM APPL. 7702/2025 
MYNA MUKHERJEE  
V/s SUSHMA JAIRATH 
  

SWATY SINGH MALIK, RAJNISH 
KUMAR JHA 

 

 OTHER DETAILS OF ADVOCATES: 
SWATY SINGH 
MALIK(SWATY@LAWOFFICESOFSSM.COM)(9873179289)(PETITIONER) 
SWATY SINGH 
MALIK(SWATY@LAWOFFICESOFSSM.COM)(9873179289)(PETITIONER) 
SUSHMA(SUSHMA.JAIRETH@GMAIL.COM)(0)(RESPONDENT) 
RAJNISH KUMAR 
JHA(RAJNISHJHA.11@GMAIL.COM)(9968954570)(RESPONDENT) 

 

47 CM(M)-406/2025 
CM APPL. 12219/2025 
CM APPL. 12220/2025 

AKANSH WADHWA  
V/s CHIKAI GLOBAL PVT. LTD. & ORS. 
  

KUNAL MADAN  

 OTHER DETAILS OF ADVOCATES: 
KMA LAW 
OFFICE(CLERK@KMALAWOFFICE.COM)(9810821712)(PETITIONER) 
RK PAND 
ASSOCIATES(INFO@RKPANDASSOCIATES.IN)(0)(RESPONDENT) 

 

48 CM(M)-418/2025 
CM APPL. 12583/2025 

PRAKASH SINGH THROUGH HIS LRS  
V/s ATTAR SINGH THROUGH HIS LRS 
  

SANDEEP KHATRI  

 OTHER DETAILS OF ADVOCATES: 
SANDEEP 
KHATRI(ADVOCATE.KHATRI@GMAIL.COM)(9582286878)(PETITIONER) 
ADVOCATE SHARMA 
(ADVOCATESHARMA07@GMAIL.COM)(0)(RESPONDENT) 
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AFTER NOTICE MISC. MATTERS 
49 W.P.(C)-5211/2019 G S C INDUSTRIES  

V/s NORTH DELHI MUNICIPAL 
CORPORATION 
  

ASHIM SHRIDHAR, ARUN 
BHARDWAJ, SUNITA OJHA 

 

 OTHER DETAILS OF ADVOCATES: 
ASHIM SHRIDHAR()(9971547353)(PETITIONER) 
SUNITA 
OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
50 CM(M)-426/2025 

CM APPL. 13031/2025 
IQBAL SINGH CHHACHI (SINCE 
DECEASED) THR LRS  
V/s SH. MAHENDER KUMAR GUPTA 
AND ORS. 
  

NITIN AGGARWAL, VANYA 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
TUSHAR MALHOTRA 
(ADVTUSHARMALHOTRA@GMAIL.COM)(9582440933)(PETITIONER) 
VIKAS(VIKAS_6687@YAHOO.CO.IN)(0)(RESPONDENT) 
VANYA 
GUPTA(ADVVANYAGUPTA@GMAIL.COM)(8860629323)(PETITIONER) 
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     COURT NO. 16  
     HON'BLE MR.JUSTICE DHARMESH SHARMA 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

faisal.zaki@dhc.nic.in  
 
 
CLICK HERE TO JOIN VC: 
 

ITEM 
NUMBER 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10 
 
MEETING NUMBER:  25127330441 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
47 FAO-27/2021 

CM APPL. 9309/2025 
MS SONALI SHARMA  
V/s THE STATE (NCT OF DELHI) AND ANR 
  

SUSHANT KUMAR BHADURI  

 OTHER DETAILS OF ADVOCATES: 
MS SONALI SHARMA (SUSHANT.BHADURI@GMAIL.COM 
SUSHANT.BHADURI@GMAIL.COM)(9810439195)() 
MS SONALI SHARMA (SUSHANT.BHADURI@GMAIL.COM 
SUSHANT.BHADURI@GMAIL.COM)(9810439195)() 
MS SONALI SHARMA (SUSHANT.BHADURI@GMAIL.COM 
SUSHANT.BHADURI@GMAIL.COM)(9810439195)() 
MS SONALI SHARMA (SUSHANT.BHADURI@GMAIL.COM 
SUSHANT.BHADURI@GMAIL.COM)(9810439195)() 
S K BHADURI(SUSHANT.BHADURI@GMAIL.COM)(9810439195)(PETITIONER) 
RAKESH SHARMA (STANDINGCOUNSELGNCTD@GMAIL.COM 
)(8588089272)(PETITIONER) 
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM )(8588089272)(PETITIONER) 
RAKESH SHARMA (STANDINGCOUNSELGNCTD@GMAIL.COM 
)(8588089272)(PETITIONER) 
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM )(8588089272)(PETITIONER) 
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM )(8588089272)(PETITIONER) 
RAKESH SHARMA (STANDINGCOUNSELGNCTD@GMAIL.COM 
)(8588089272)(PETITIONER) 
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM )(8588089272)(PETITIONER) 
RAKESH SHARMA (STANDINGCOUNSELGNCTD@GMAIL.COM 
)(8588089272)(PETITIONER) 
BHAWANA KATARIA 
(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT) 
S K BHADURI AND 
ASSOCIATES(SUSHANT.BHADURI@GMAIL.COM)(9810439195)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
T S NANDA(ADV.T.S.NANDA@LIVE.COM)(9999648869)(RESPONDENT) 
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COURT NO. 29  
HON'BLE MS.JUSTICE SHALINDER KAUR 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
akhil.saxena@dhc.nic.in 
 
CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SUSPENSION OF SENTENCE 
45 CRL.M.(BAIL) 1457/2024 

In CRL.A.-814/2024 
SURENDER  
V/s STATE (NCT OF DELHI) & ANR 
  

ADITYA VIKRAM 
BHARDWAJ(DHCLSC) 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHAUDHARY 
(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(RANHOLA-123/2014) 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
46 BAIL APPLN.-2349/2024 

CRL.M.A. 19782/2024 
ONYEKACHI ANYA FRIDAY  
V/s THE STATE (NCT OF DELHI) 
  

SHALU KUMARI  

 OTHER DETAILS OF ADVOCATES: 
TANBIR QUISER ()(8750301398)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(KALKAJI-245/2023) 

47 BAIL APPLN.-3227/2024 ASHISH  
V/s THE STATE GOVT OF NCT OF DELHI & 
ANR. 
  

HARSHIT SHISHODIA, SUNITA ARORA  

 OTHER DETAILS OF ADVOCATES: 
HARSHIT SHISHODIA 
(HARSHITSHISHODIA247@GMAIL.COM)(7983280955)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SUNITA ARORA(SUNITA_KUMAR1@YAHOO.COM)(9871791271)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SHAKARPUR-341/2022) 
BAIL APPLN. 235/2023 FILED BY ASHISH (DISPOSED 
ON : 2023-03-01 ) 
 
P.S.-FIR NO. :(SHAKARPUR-341/2022) 

48 BAIL APPLN.-4119/2024 MOBINUDDIN SHAIKH  
V/s STATE OF NCT OF DELHI 
  

RUDRA VIKRAM SINGH WITH BAIL APPLN. 3739/2024 

 OTHER DETAILS OF ADVOCATES: 
RUDRA VIKRAM SINGH(RUDRAVIKRAMS@GMAIL.COM)(9873425354)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-77/2023) 
W.P.(CRL) 193/2024 FILED BY KALIMUDDIN 
SIRAJUDDIN KHAN (DISPOSED ON : 2024-02-06 ) 
W.P.(CRL) 173/2024 FILED BY SABNAM KHAN 
(DISPOSED ON : 2024-02-06 ) 
BAIL APPLN. 1722/2024 FILED BY PRASENJIT 
MITRA (DISPOSED ON : 2024-08-08 ) 
BAIL APPLN. 3739/2024 FILED BY JAYANTA GHOSH 
(D. OF HEARING : 2025-03-28 ) 
CRL.M.C. 563/2025 FILED BY PRASENJIT MITRA (D. 
OF HEARING : 2025-04-09 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
77/2023) 

49 BAIL APPLN.-41/2025 PRADEEP KUMAR JHA  
V/s NARCOTICS CONTROL BUREAU 
  

KAJOL GARG  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(N.C.B. R.K.PURAM-VIII/44/DZU/2022) 
BAIL APPLN. 3306/2023 FILED BY EKOH COLLINS 
CHIDUBEM (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VIII/44/DZU/2022) 

 

mailto:akhil.saxena@dhc.nic.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2�


20.03.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

32 
 

COURT NO. 27   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
CLICK HERE TO JOIN VC: 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 
 

ITEM 
NUMBER 

cmnegi93@gmail.com  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
69 CRL.M.C.-9813/2024 XX  

V/s STATE GOVT. OF NCT OF DELHI AND 
ORS. 
  

AKSHYA WITH CRL.REV.P.1365/2024 

 OTHER DETAILS OF ADVOCATES: 
AKSHYA(CHAMBERSOFADV.AKSHYA@GMAIL.COM)(9891959904)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(G.T.B. ENCLAVE-319/2021) 
CRL.REV.P. 1365/2024 FILED BY XX (D. OF HEARING : 
2025-03-20 ) 
 
P.S.-FIR NO. :(G.T.B. ENCLAVE-319/2021) 

70 CRL.REV.P.-1365/2024 
WITH CRL.M.C. 9813/2024 

XX  
V/s STATE GOVT. OF NCT OF DELHI AND 
ORS. 
  

AKSHYA WITH CRL.M.C.9813/2024 

 OTHER DETAILS OF ADVOCATES: 
AKSHYA 
(CHAMBERSOFADV.AKSHYA@GMAIL.COM)(9891959904)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(G.T.B. ENCLAVE-319/2021) 
CRL.M.C. 9813/2024 FILED BY XX (D. OF HEARING : 
2025-03-20 ) 
 
P.S.-FIR NO. :(G.T.B. ENCLAVE-319/2021) 

FOR DIRECTION ON OFFICE NOTE 
71 CRL.REV.P.(NI)-60/2025 

CRL.M.(BAIL) 460/2025 
ZEESHAN KHAN  
V/s THE STATE AND ANR 
  

SUMIT RANA  

 OTHER DETAILS OF ADVOCATES: 
AYUB KHAN (ADVSHAANSALAIVI@GMAIL.COM)(8909157610)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
72 BAIL APPLN.-1020/2025 JITENDER  

V/s STATE (NCT OF DELHI) 
  

SURAJ PRAKASH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SURAJ PRAKASH 
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(S.P. BADLI-75/2021) 
BAIL APPLN. 2989/2021 FILED BY JITENDER 
(DISPOSED ON : 2021-11-08 ) 
BAIL APPLN. 889/2023 FILED BY JITENDER 
(DISPOSED ON : 2024-03-19 ) 
 
P.S.-FIR NO. :(S.P. BADLI-75/2021) 

 
 
 
NOTE: CRL.M.A.8493/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-7434/2024 LISTED AT ITEM NO.31 
 
 
 
 
 
HIGH COURT OF DELHI                                            REGISTRAR (LISTING) 
19.03.2025 
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20.03.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 44 
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD 

 
 NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE 
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD 
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.  
 
NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS 
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH 
CONCERNED.  IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE 
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE). 
 
NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES 
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS. 
  
TO JOIN VC: 
 https://delhihighcourt.webex.com/meet/dhcecourtvc13  
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
pankaj.shukla@dhc.nic.in 
  

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 

81 O.M.P. (COMM)-
178/2020 
WITH O.M.P. 
(COMM) 208/2020 

UNION OF INDIA  
V/s STERLITE 
INDUSTRIES(INDIA) 
LTD 
  

SUMAN J. KHAITAN, 
SUMAN KHAITAN & 
CO 

AT 10.00 A.M. 

82 O.M.P. (COMM)-
208/2020 

VEDANTA LIMITED  
V/s THE UNION OF 
INDIA 
  

R.N.SINGH 
(CAVEATOR), 
SUMAN J. KHAITAN, 
KHAITAN & CO 

AT 10.00 A.M. 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

83 ARB.P.-488/2025 
I.A. 6992/2025 
I.A. 6993/2025 

MS V S STRUCTURES 
PVT LTD  
V/s MS VICTORA 
HOSPITALITIES PVT 
LTD 
  

AYYUB AHMAD  

https://delhihighcourt.webex.com/meet/dhcecourtvc13
mailto:pankaj.shukla@dhc.nic.in
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84 O.M.P. (COMM)-
251/2018 

INDIA YAMAHA MOTOR 
PRIVATE LIMITED  
V/s M/S MILLENIUM 
AUTOMOBILES AND 
ORS. 
  

IN COMPLIANCE OF 
ORDER DATED 
28/05/2018 LD 
REGISTRAR 
ORIGINAL LCR 
RECIEVED FROM LD 
ADJ-05/PHC/NDD 
DATED 07/05/2018 
LCR NO-ARB NO. 
13299/16 

 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES (TIME FIXED MATTERS) 

85 I.A. 7073/2025 
In O.M.P. 
(MISC.)-12/2024 

RAJEEV VIJ  
V/s KAMAL SARAF & 
ORS. 
  

HUMRAZ BIR SINGH AT 2:30 P.M. 

  

      *****



20.03.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

                                                   COURT NO. 46  

HON'BLE MS.JUSTICE JYOTI SINGH  
 

NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF 

SUPPLEMENTARY LIST.”  

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmnijeshnair@gmail.com   
CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

48 C.A.(COMM.IPD-
TM)-31/2023 
I.A. 20275/2023 

JETHARAM NEMARAM 
GEHLOT  
V/s THE REGISTRAR 
OF TRADEMARKS & 
ANR. 
  

ABHIMANYU 
JHAMBA, PIYUSH 
BERIWAL, 
JASPREET SINGH 
KAPUR 

 

 

                    ***** 
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                  R - 5, NEW COURTS BLOCK (GROUND FLOOR),  
  BEFORE MS. BHAWANI SHARMA, JOINT REGISTRAR (JUDICIAL) 
 

https://jrdhc.webex.com/join/jrdhc5 
   

NOTE : HEARING OF THE FOLLOWING CASES AFTER THE APPELLATE SIDE LIST. 
 

     

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTION 

3 OMP (ENF.) 
(COMM.)-
52/2023(Disposed 
off case) 

AFCONS 
INFRASTRUCTURE 
LIMITED  
V/s UNION OF INDIA 
  

MANU SESHADRI THROUGH OFFICE 
NOTING 

******** 

                                                    

Concluded 

                                  BY ORDER 

            REGISTRAR ORIGINAL 



20.03.2025 SUPPLEMENTARY LIST 
  

 

ROOM NO. 121, FIRST FLOOR, BLOCK-A 
BEFORE SH. KANWAL JEET ARORA, REGISTRAR GENERAL 

AT 11:30 A.M.
 

   

https://dhcdja.webex.com/meet/dja.dhc.vc4 
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
CASES LISTED BEFORE REGISTRARS 

3 W.P.(CRL)-
3466/2024(Disposed off 
case) 

SHRI SATISH KAPUR & ORS.  
V/s THE STATE, GOVT. OF NCT 
OF DELHI & ANR. 
  

KULDEEP SINGH RANA, SANDEEP 
KUMAR, PUSHPA SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
K.S RANA (JYOTIDEEPRANA@GMAIL.COM)(9810326424)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SANDEEP KUMAR 
(SANDEEPSINGH561@GMAIL.COM)(9810122554)(PETITIONER) 
PUSHPA 
SINGH(CONTACT.DILIPSINGH@GMAIL.COM)(9810111052)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. 
:(S.B.DAIRY-
742/2023) 
BAIL APPLN. 
959/2025 FILED BY 
SHRI SATISH 
KAPOOR AND ANR 
(D. OF HEARING : 
2025-04-16 ) 
 
P.S.-FIR NO. 
:(S.B.DAIRY-
742/2023) 

 
      

****************** 

https://dhcdja.webex.com/meet/dja.dhc.vc4�

	VK_SUP_2ND_20.03.25
	n.shubhankar@dhc.nic.in

	original LISTING-01 FOR 20.3.2025 (1)
	Registrar  Supply List 20.03.2025 1

